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l, the Chairman of the c.ommittee on Private Mem.ben' Bills and .Resolt.ttiona. having 
been autboriaecl by the Co~ttee, preaent on their behalf this thci" Eighty~ 
&epurt. 

2. The Committee met on the 21st March, 1966 to comidet allotment of time to the 
R.esolutions eet down in the Liat of ~ueinc11 for Friday, the 25th March. 1966. 

5. The .Members whole resolutions had been included in the Lilt of Busineu for 
dle 2.Sth March, 1966 had been invited to present their views on the resolutions before 
the Committee. Sarvashri H. N. Muk.erjee, Vishram Praaad and M. L Dwivedi (who ii 
also a member of the Committee) attended the sitting. 

4. The Onnmittee recommend the allocation of time u followt:-
(1) llelolution regarding Agreement reached with international 

fertilizer manufacturen. 
(2) R.CIOlution regarding Proclamation of Emergency. 
(5) R.et0lution regarding llepraentation of Scheduled Cutes and 

Scheduled Tribes in SerYicea. 
(4) Resolution regarding Control on essential commodities. 
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Mtnt:h !1, 1968. 
PltJ"pno ii, 1887 (S&G). 
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